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No., 246

DLETENTION #ND RELEASE OF MEMBER

The following wireless messdce dated 29,2,1996
addressed to the Hon'ble Spediker, Delhi Legislative 4Assembl
from the additional Deputy Commissioner of Police, Central
District, Delhi was received on 1,3,1996 :=

"I have the honour to inform
Hon'ble Member of Legislativ
detained under section
for disobeying the laws
Ram Lila Maidan,
on 29,2,1996,.

You that Shri Ram Bhaj,
e Assembly, Delhi was
65 of Delhi Police .ict, 1978
ul direct.on of Police from
Kamla Market, Delhi at 2,10 P.M,

He was reieased at 2.20 P,M. on 29,2.1998,

].J . Nu GUP’I‘A
SECRETARY




